
S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

1 Ms. Shruti Gupta IBBI/IPA-001/IP-P00303/2017-18/10567 guptashrutica@gmail.com U. T. of New Delhi New Delhi

2 Mr. Krit Narayan Mishra IBBI/IPA-001/IP-P00441/2017-18/10784 kritmassociates@gmail.com U. T. of New Delhi New Delhi

3 Mr. Harvinder Singh IBBI/IPA-001/IP-P00463/2017-2018/10806 harvinder@akgandassociates.com U. T. of New Delhi New Delhi

4 Mr. Kamal Piyush IBBI/IPA-001/IP-P00476/2017-2018/10819 kamalpiyush@ksaindia.in U. T. of New Delhi New Delhi

5 Mr. Anuj Maheshwari IBBI/IPA-001/IP-P00577/2017-2018/11018 anuj@vksa.in U. T. of New Delhi New Delhi

6 Mr. Mohit Kumar Gupta IBBI/IPA-001/IP-P00782/2017-2018/11355 mohitgupta1112@yahoo.co.in U. T. of New Delhi New Delhi

7 Mr. Santosh Kumar Sahewala IBBI/IPA-001/IP-P00797/2017-2018/11364 sahewala@ssr.net.in U. T. of New Delhi New Delhi

8 Ms. Santosh Goel IBBI/IPA-001/IP-P00823/2017-2018/11399 casantoshgoel@gmail.com U. T. of New Delhi New Delhi

9 Mr. Roshan Lal Jain IBBI/IPA-001/IP-P00966/2017-2018/11587 roshanljain@yahoo.co.uk U. T. of New Delhi New Delhi

10 Mr. Brijesh Kumar Tamber IBBI/IPA-002/IP-N00523/2017-2018/11593 officeofbrijeshktamber@gmail.com U. T. of New Delhi New Delhi

11 Mr. Dilip Kumar Niranjan IBBI/IPA-002/IP-N00552/2017-2018/11690 dilip.niranjan@gmail.com U. T. of New Delhi New Delhi

12 Mr. Rajesh Mittal IBBI/IPA-001/IP-P01114/2018-19/11816 md@alamakcapital.com U. T. of New Delhi New Delhi

13 Mr. Tejas Patel IBBI/IPA-002/IP-N00600/2018-19/11861 mail@tejaspatel.in U. T. of New Delhi New Delhi

14 Mr. Gaurav Kapoor IBBI/IPA-001/IP-P01283/2018-2019/12002 gaurav.kapoor@icai.org U. T. of New Delhi New Delhi

15 Mr. Kamlesh kumar gupta IBBI/IPA-001/IP-P01316/2018-2019/12071 abomcx@yahoo.com U. T. of New Delhi New Delhi

16 Mr. Amar Gopal Gambhir IBBI/IPA-002/IP-N00753/2018-2019/12327 aggandassociates@gmail.com U. T. of New Delhi New Delhi

17 Mr. Paban Kumar Jain IBBI/IPA-001/IP-P01148/2019-2020/12490 jainchi@hotmail.com U. T. of New Delhi New Delhi

18 Mr. Atul Jagnani IBBI/IPA-001/IP-P01117/2019-2020/12508 atuljagnani@gmail.com U. T. of New Delhi New Delhi

19 Mr. Shiv Kumar Agrawal IBBI/IPA-001/IP-P01667/2019-2020/12523 saaca.india@gmail.com U. T. of New Delhi New Delhi

20 Mr. Suresh Jindal IBBI/IPA-001/IP-P01709/2019-2020/12619 casureshjindal@gmail.com U. T. of New Delhi New Delhi

21 Mr. Harish Kumar Gupta IBBI/IPA-001/IP-P01678/2019-2020/12644 hkg_asl@yahoo.co.in U. T. of New Delhi New Delhi

22 Mr. Sanjay Mehra IBBI/IPA-001/IP-P01818/2019-2020/12784 sanjay.mehra64@gmail.com U. T. of New Delhi New Delhi

23 Mr. Umesh Chand Goyal IBBI/IPA-001/IP-P01876/2019-2020/12974 goyaluc.ip@gmail.com U. T. of New Delhi New Delhi

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

          of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the Union Territory of Delhi.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and

Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

Panel for July 1, 2021 to December 31, 2021 for New Delhi
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24 Mr. Jayprakash Bansilal Somani IBBI/IPA-003/IP-N00262/2019-2020/12976 jaysomani64@gmail.com U. T. of New Delhi New Delhi

25 Mr. Sanjay Kumar IBBI/IPA-001/IP-P01926/2020-2021/13025 ip.kumarsanjay@gmail.com U. T. of New Delhi New Delhi

26 Mr. Swatantra Kumar Singh IBBI/IPA-001/IP-P01950/2020-2021/13047 singh@caindelhiindia.com U. T. of New Delhi New Delhi

27 Mr. Mukesh Chand Jain IBBI/IPA-002/IP-N00960/2020-2021/13054 mcjain.jmca@gmail.com U. T. of New Delhi New Delhi

28 Mr. Mahesh Agarwal IBBI/IPA-001/IP-P01995/2020-2021/13087 agarwalmaheshin@yahoo.com U. T. of New Delhi New Delhi

29 Mr. Mukesh Kumar Jain IBBI/IPA-001/IP-P01960/2020-2021/13089 fcafcs19@gmail.com U. T. of New Delhi New Delhi

30 Mr. Manbir Singh Chawla IBBI/IPA-001/IP-P02006/2020-2021/13100 chawlamanbir@yahoo.com U. T. of New Delhi New Delhi

31 Mr. Parveen Kumar Jain IBBI/IPA-001/IP-P02022/2020-2021/13110 parveen_2817@yahoo.co.in U. T. of New Delhi New Delhi

32 Ms. Archana Singhal IBBI/IPA-001/IP-P02036/2020-2021/13116 archanafca@gmail.com U. T. of New Delhi New Delhi

33 Mr. Prabhat Jain IBBI/IPA-001/IP-P01980/2020-2021/13123 prabhat@pdmco.in U. T. of New Delhi New Delhi

34 Mr. Sandeep Kumar IBBI/IPA-001/IP-P01925/2020-2021/13129 sandeep5883@gmail.com U. T. of New Delhi New Delhi

35 Mr. Prateek Kathuria IBBI/IPA-001/IP-P02110/2020-2021/13278 fcaprateek99@gmail.com U. T. of New Delhi New Delhi

36 Mr. Amarjit Dewan IBBI/IPA-001/IP-P02159/2020-2021/13346 ajdewan1955@gmail.com U. T. of New Delhi New Delhi

37 Mr. Brijesh Singh Bhadauriya IBBI/IPA-002/IP-N01045/2020-2021/13385 bsb@bsbandassociates.in U. T. of New Delhi New Delhi

38 Mr. Kamall Ahuja IBBI/IPA-002/IP-N01025/2020-2021/13389 nclt.srassociate@lawmax.in U. T. of New Delhi New Delhi

39 Ms. Dikshita Sharma IBBI/IPA-001/IP-P02226/2020-2021/13408 ca.dikshasharma@gmail.com U. T. of New Delhi New Delhi

40 Mr. Kapil Aggarwal IBBI/IPA-001/IP-P02297/2020-2021/13440 kapil_gsp@yahoo.com U. T. of New Delhi New Delhi

41 Mr. Vivek Sharma IBBI/IPA-002/IP-N01077/2020-2021/13442 fcsviveksharma@gmail.com U. T. of New Delhi New Delhi

42 Mr. Apoorv Sarvaria IBBI/IPA-002/IP-N01073/2020-2021/13444 sarvaria@gmail.com U. T. of New Delhi New Delhi

43 Mr. Rakesh Kumar IBBI/IPA-001/IP-P02355/2020-2021/13448 rkattorney@gmail.com U. T. of New Delhi New Delhi

44 Mr. Rahul Gupta IBBI/IPA-001/IP-P02262/2020-2021/13474 rgupta.fca@gmail.com U. T. of New Delhi New Delhi

45 Ms. Anshul Agarwal IBBI/IPA-002/IP-N01050/2020-2021/13485 csanshusingla@gmail.com U. T. of New Delhi New Delhi

46 Mr. Santanu Kumar Samanta IBBI/IPA-001/IP-P02324/2020-2021/13511 santanukumar@yahoo.com U. T. of New Delhi New Delhi
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47 Mr. Sumit Sharma IBBI/IPA-001/IP-P02323/2020-2021/13513 sumit@vptp.in U. T. of New Delhi New Delhi

48 Mr. Rahul Khanna IBBI/IPA-002/IP-N01095/2021-2022/13581 rk_3398@rediff.com U. T. of New Delhi New Delhi

49 Mr. Rajkumar Arora IBBI/IPA-001/IP-P02375/2021-2022/13613 ca.rkarora2012@gmail.com U. T. of New Delhi New Delhi

50 Mr. Neeraj Kumar Jain IBBI/IPA-001/IP-P02354/2021-2022/13615 neerajjainus@gmail.com U. T. of New Delhi New Delhi

51 Mr. Rahul Maheshwari IBBI/IPA-002/IP-N01046/2021-2022/13625 maheshwari.iprahul@gmail.com U. T. of New Delhi New Delhi

52 Mr. Hemant Sethi IBBI/IPA-002/IP-N01107/2021-2022/13628 hemantmlsethi60@gmail.com U. T. of New Delhi New Delhi

53 Mr. Sanjeev Sharma IBBI/IPA-001/IP-P02225/2021-2022/13631 SANJEEVSHARMA.MAKS@GMAIL.COM U. T. of New Delhi New Delhi

54 Mr. Varun Sethi IBBI/IPA-002/IP-N01106/2021-2022/13634 ca.varun.sethi.81@gmail.com U. T. of New Delhi New Delhi

55 Mr. Mohit Goyal IBBI/IPA-001/IP-P02395/2021-2022/13636 camohitgoyal@gmail.com U. T. of New Delhi New Delhi

56 Mr. Pradeep Kumar Ray IBBI/IPA-002/IP-N01100/2021-2022/13648 pkrayip@gmail.com U. T. of New Delhi New Delhi

57 Mr. Prabhat Kumar IBBI/IPA-001/IP-P02417/2021-2022/13656 prabhat.agrawal@pngco.in U. T. of New Delhi New Delhi

58 Mr. Suman Kumar Verma IBBI/IPA-003/IP-N00342/2021-2022/13657 ipskverma@gmail.com U. T. of New Delhi New Delhi

59 Mr. Ramkripal Sharma IBBI/IPA-002/IP-N01126/2021-2022/13669 iprksharma@gmail.com U. T. of New Delhi New Delhi

60 Mr. Vivek Kumar IBBI/IPA-002/IP-N00008/2016-17/10008 vee_singh@yahoo.com U. T. of New Delhi New Delhi

61 Mr. Umesh Singhal IBBI/IPA-002/IP-N00124/2017-18/10293 singhaluk@hotmail.com U. T. of New Delhi New Delhi

62 Mr. Vimal Parakh IBBI/IPA-001/IP-P00271/2017-18/10515 vimalparakh@gmail.com U. T. of New Delhi New Delhi

63 Mr. Pushpendra Surana IBBI/IPA-001/IP-P00488/2017-18/10876 psurana@suranaca.com U. T. of New Delhi New Delhi

64 Mr. Om prakash Vijay IBBI/IPA-001/IP-P00491/2017-18/10879 opvca21@gmail.com U. T. of New Delhi New Delhi

65 Mr. Bimal Kumar Sharma IBBI/IPA-001/IP-P00542/2017-2018/10967 sharma_bimal@rediffmail.com U. T. of New Delhi New Delhi

66 Mr. Ramit Rastogi IBBI/IPA-002/IP-N00364/2017-2018/11032 rastogiassociates7@gmail.com U. T. of New Delhi New Delhi

67 Mr. Pawan Kumar Agrawal IBBI/IPA-001/IP-P00852/2017-2018/11435 irp@ppglegal.com U. T. of New Delhi New Delhi

68 Mr. Sanjay Garg IBBI/IPA-001/IP-P01865/2019-2020/12919 rp.sanjaygarg@gmail.com U. T. of New Delhi New Delhi

69 Mr. Manish Kumar Aggarwal IBBI/IPA-002/IP-N00916/2019-2020/12929 manishshikha68@gmail.com U. T. of New Delhi New Delhi
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70 Mr. Bipin Garg IBBI/IPA-001/IP-P01940/2020-2021/13026 bipin.garg@me.com U. T. of New Delhi New Delhi

71 Mr. Parveen Kumar Adlakha IBBI/IPA-002/IP-NO1034/2020-2021/13336 praveenadlakha@gmail.com U. T. of New Delhi New Delhi

72 Mr. Mahender Kumar Khandelwal IBBI/IPA-001/IP-P00033/2016-2017/10086 khandelwalmahendar2@gmail.com U. T. of New Delhi New Delhi

73 Mr. Romesh Chander Sawhney IBBI/IPA-001/IP-P00274/2017-18/10518 casawhney@yahoo.co.in U. T. of New Delhi New Delhi

74 Mr. Sanjay Kumar Dewani IBBI/IPA-001/IP-P00423/2017-18/10746 sanjaydewani@gmail.com U. T. of New Delhi New Delhi

75 Mr. Sapan Mohan Garg IBBI/IPA-002/IP-N00315/2017-2018/10903 sapan10@yahoo.com U. T. of New Delhi New Delhi

76 Mr. Manoj Garg IBBI/IPA-001/IP-P01167/2018-19/11872 cagargmanoj@hotmail.com U. T. of New Delhi New Delhi

77 Mr. Gautam Singhal IBBI/IPA-001/IP-P-01437/2018 -2019/12240 gautam@klfindia.com U. T. of New Delhi New Delhi

78 Mr. Rajeev Dhingra IBBI/IPA-001/IP-P01946/2019-2020/12970 dhingra_fca@yahoo.com U. T. of New Delhi New Delhi

79 Mr. Gulshan Kumar Gupta IBBI/IPA-001/IP-P00021/2016-17/10046 ipgulshan@gmail.com U. T. of New Delhi New Delhi

80 Mr. Rabindra Kumar Mintri IBBI/IPA-001/IP-P00707/2017-2018/11194 ip.mintri@gmail.com U. T. of New Delhi New Delhi

81 Mr. Ashok Kriplani IBBI/IPA-003/IP-N00009/2016-17/10071 ashok.kriplani1956@gmail.com U. T. of New Delhi New Delhi

82 Mr. Sanjay Gupta IBBI/IPA-002/IP-N00982-C01/2017-2018/10354 sanjay@sgaindia.in U. T. of New Delhi New Delhi

83 Mr. Jitesh Gupta IBBI/IPA-002/IP-N00144/2017-18/10380 jitesh@jkgupta.com U. T. of New Delhi New Delhi

84 Mr. Rajesh Kumar Parakh IBBI/IPA-001/IP-P00272/2017-18/10516 parakh.rajesh@gmail.com U. T. of New Delhi New Delhi

85 Mr. Sanjiv Kumar Arora IBBI/IPA-001/IP-P01462/2018-2019/12390 mrask4@yahoo.co.in U. T. of New Delhi New Delhi

86 Mr. Rajiv Malik IBBI/IPA-002/IP-N00391/2018-2019/12115 iprmalik2009@gmail.com U. T. of New Delhi New Delhi

87 Mr. Sandeep Kumar Bhatt IBBI/IPA-002/IP-N01064-C01/2017-2018/10298 skbmica@gmail.com U. T. of New Delhi New Delhi

88 Mr. Ashwani Kumar IBBI/IPA-001/IP-P01015/2017-2018/11666 ashwanikumarsaxena1207@gmail.com U. T. of New Delhi New Delhi

89 Mr. Sunil Kumar Agrawal IBBI/IPA-002/IP-N00081/2017-18/10222 aggarwalsk21@yahoo.com U. T. of New Delhi New Delhi

90 Mr. Vivek Raheja IBBI/IPA-001/IP-P00055/2017-18/10133 vivek@vpgs.in U. T. of New Delhi New Delhi



S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

1 Mr. Rajubhai Patel IBBI/IPA-003/IP-N00031/2017-18/10259 rajupatel18@hotmail.com Gujarat Ahmedabad

2 Mr. Balmukund Bhagchand Kabra IBBI/IPA-001/IP-P00544/2017-2018/10974 bkabraco@yahoo.com Gujarat Ahmedabad

3 Mr. Pawankumar Jagetia IBBI/IPA-001/IP-P00800/2017-2018/11366 pjagetiaco@yahoo.co.in Gujarat Ahmedabad

4 Mr. Samir Ganeshbhai Marathe IBBI/IPA-001/IP-P00830/2017-2018/11415 casgmarathe@gmail.com Gujarat Ahmedabad

5 Mr. Alkesh Omprakash Jalan IBBI/IPA-002/IP-N00718/2018-2019/12199 ibcreso@gmail.com Gujarat Ahmedabad

6 Mr. Viral Jayendrabhai Shah IBBI/IPA-001/IP-P01210/2018-2019/12457 ca.shahviral@gmail.com Gujarat Ahmedabad

7 Mr. Hitesh Narayanbhai Agrawal IBBI/IPA-001/IP-P01183/2019-2020/12639 caagrawalhitesh@gmail.com Gujarat Ahmedabad

8 Mr. Mukesh Jayantilal Chaudhary IBBI/IPA-001/IP-P01838/2019-2020/12847 ip.mukesh1@gmail.com Gujarat Ahmedabad

9 Mr. Sachin Naveen Sinha IBBI/IPA-002/IP-N00939/2019-2020/12985 sachinsinhaassociates@gmail.com Gujarat Ahmedabad

10 Mr. Lalitkumar Vithaldas Raithatha IBBI/IPA-001/IP-P01941/2019-2020/12996 calalit@srlco.in Gujarat Ahmedabad

11 Mr. Mohit Bipinchandra Adatiya IBBI/IPA-001/IP-P01966/2019-2020/13004 camohitadatiya@gmail.com Gujarat Ahmedabad

12 Mr. Rajendra Sanghi IBBI/IPA-001/IP-P01973/2019-2020/13011 rajendra.sanghi@yahoo.co.in Gujarat Ahmedabad

13 Mr. Krunal Ramanbhai Tanna IBBI/IPA-001/IP-P01949/2020-2021/13064 krunaltanna.ip@yahoo.com Gujarat Ahmedabad

14 Mr. Shah Sanjay Jitendralal IBBI/IPA-001/IP-P01915/2020-2021/13096 sshahfca.ss@gmail.com Gujarat Ahmedabad

15 Ms. Shubham Agarwal Goyal IBBI/IPA-002/IP-N01000/2020-2021/13229 fcs.shubhamgoyal@gmail.com Gujarat Ahmedabad

16 Mr. Jayesh Bavanjibhai Dhaneja IBBI/IPA-001/IP-P02142/2020-2021/13337 jdhanejaca@gmail.com Gujarat Ahmedabad

17 Mr. Piyush Bhansali IBBI/IPA-001/IP-P02138/2020-2021/13352 piyushsurat@gmail.com Gujarat Ahmedabad

18 Mr. Shah Rahul Nareshbhai IBBI/IPA-001/IP-P02170/2020-2021/13367 carahulnshah@gmail.com Gujarat Ahmedabad

19 Mr. Gautam Deswal IBBI/IPA-001/IP-P02111/2020-2021/13395 deswal01@hotmail.com Gujarat Ahmedabad

20 Mr. Suresh Kumar Johar IBBI/IPA-003/IP-N00323/2020-2021/13416 johar_128@yahoo.com Gujarat Ahmedabad

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Gujarat, Union Territory of Dadra and Nagar Haveli,

and Union Territory of Daman and Diu.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution

Professionals and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)
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21 Mr. Sachin Dharmendra Jain IBBI/IPA-001/IP-P02005/2020-2021/13453 sachindjain@gmail.com Gujarat Ahmedabad

22 Mr. Kinjalkumar Madhubhai Chaudhary IBBI/IPA-001/IP-P02196/2020-2021/13463 cakmchaudhary@yahoo.com Gujarat Ahmedabad

23 Mr. Jitendra Gordhanas Unadakat IBBI/IPA-001/IP-P02089/2020-2021/13502 cajgunadakat@gmail.com Gujarat Ahmedabad

24 Mr. Kanhaiyalal Salawat IBBI/IPA-001/IP-P02343/2021-2022/13529 RPKSALAWAT@GMAIL.COM Gujarat Ahmedabad

25 Mr. Surendra Nemchand Shah IBBI/IPA-001/IP-P02273/2021-2022/13535 snshahip2160@gmail.com Gujarat Ahmedabad

26 Mr. Kiran Chand Sipani IBBI/IPA-001/IP-P02309/2021-2022/13589 sipaniadvisor@gmail.com Gujarat Ahmedabad

27 Mr. Dakshesh Pravinchandra Choksi IBBI/IPA-001/IP-P00718/2017-2018/11300 ca.dakshesh@gmail.com Gujarat Ahmedabad

28 Mr. Malav Jitendra Ajmera IBBI/IPA-001/IP-P01190/2018-2019/11908 malav.ajmera@maassociates.co.in Gujarat Ahmedabad

29 Mr. Arpan Maheshkumar Shah IBBI/IPA-001/IP-P01847/2019-2020/12862 arpan@caarpanshah.com Gujarat Ahmedabad

30 Mr. Popat Mayur Rajendrakumar IBBI/IPA-001/IP-P01918/2020-2021/13046 mayurpopat2002@gmail.com Gujarat Ahmedabad

31 Ms. Anjali Nirav Choksi IBBI/IPA-001/IP-P00820/2017-2018/11382 anjali.ibc@gmail.com Gujarat Ahmedabad

32 Mr. Ravindra Kumar Goyal IBBI/IPA-001/IP-P02019/2020-2021/13098 ravindra1960_goyal@yahoo.co.in Gujarat Ahmedabad

33 Mr. Jigar Pradipchandra Shah IBBI/IPA-001/IP-P01121/2018-19/11820 ip.jigar@gmail.com Gujarat Ahmedabad

34 Mr. Nimai Gautam Shah IBBI/IPA-001/IP-P00154/2017-2018/10323 cnjabd@gmail.com Gujarat Ahmedabad

35 Mr. Nirav Anupam Tarkas IBBI/IPA-002/IP-N00776/2018-2019/12375 natshare@yahoo.co.in Gujarat Ahmedabad

36 Mr. Jigar Tarunkumar Bhatt IBBI/IPA-001/IP-P01917/2019-2020/13005 jigarb.jigarb@gmail.com Gujarat Ahmedabad

37 Mr. Pinakin Surendra Shah IBBI/IPA-002/IP-N00106/2017-18/10248 pinakincs@yahoo.com Gujarat Ahmedabad

38 Mr. Chandra Prakash Jain IBBI/IPA-001/IP-P00147/2017-2018/10311 jain_cp@yahoo.com Gujarat Ahmedabad

39 Mr. Ritesh Prakash Adatiya IBBI/IPA-001/IP-P01334/2018-2019/12013 riteshadatiya01@gmail.com Gujarat Ahmedabad
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1 Mr. Rakesh Jindal IBBI/IPA-001/IP-P00375/2017-18/10632 ca.rakeshjindal@gmail.com Uttar Pradesh Allahabad

2 Ms. Aanchal Jain IBBI/IPA-002/IP-N00807/2019-2020/12550 aanchaljain05@yahoo.com Uttar Pradesh Allahabad

3 Mr. Varun Khurana IBBI/IPA-001/IP-P01626/2019-2020/12578 ca.varunkhurana@gmail.com Uttar Pradesh Allahabad

4 Mr. Rakesh Kumar Gupta IBBI/IPA-001/IP-P01656/2019-2020/12607 rkg_gzb@hotmail.com Uttar Pradesh Allahabad

5 Mr. Kamal Kumar Agrawal IBBI/IPA-001/IP-P01744/2019-2020/12623 agrawalakamal@gmail.com Uttar Pradesh Allahabad

6 Mr. Ankur Tayal IBBI/IPA-001/IP-P01790/2019-2020/12779 caankurtayal79@gmail.com Uttar Pradesh Allahabad

7 Mr. Gyan Chandra Misra IBBI/IPA-001/IP-P01797/2019-2020/12789 cagcmisra@gmail.com Uttar Pradesh Allahabad

8 Mr. Vishal Kumar Pandey IBBI/IPA-001/IP-P01885/2019-2020/12947 vishalkpandeyca@gmail.com Uttar Pradesh Allahabad

9 Mr. Anil Kapoor IBBI/IPA-002/IP-N00930/2019-2020/13000 kapooranil10@gmail.com Uttar Pradesh Allahabad

10 Mr. Ankit Agarwal IBBI/IPA-001/IP-P01954/2020-2021/13095 drankitca@gmail.com Uttar Pradesh Allahabad

11 Mr. Pankaj Gupta IBBI/IPA-001/IP-P01979/2020-2021/13106 capankaj08@gmail.com Uttar Pradesh Allahabad

12 Mr. Rajneesh Ghei IBBI/IPA-001/IP-P01948/2020-2021/13131 rghei.ip@gmail.com Uttar Pradesh Allahabad

13 Mr. Parag Singhal IBBI/IPA-001/IP-P02127/2020-2021/13322 sparagca@yahoo.co.in Uttar Pradesh Allahabad

14 Ms. Neelam Kapoor IBBI/IPA-001/IP-P01898/2020-2021/13331 neelamskapoor2@gmail.com Uttar Pradesh Allahabad

15 Mr. Varun Goel IBBI/IPA-001/IP-P02165/2020-2021/13339 varun@casnva.com Uttar Pradesh Allahabad

16 Mr. Keshav Mittal IBBI/IPA-001/IP-P02221/2020-2021/13354 advocatekmittal@gmail.com Uttar Pradesh Allahabad

17 Mr. Ashwani Rastogi IBBI/IPA-001/IP-P02137/2020-2021/13357 ashwani.rastogi.ca@gmail.com Uttarakhand Allahabad

18 Mr. Loveneet Handa IBBI/IPA-002/IP-N01048/2020-2021/13386 loveneet.cs@gmail.com Uttar Pradesh Allahabad

19 Ms. Meenu Goel IBBI/IPA-001/IP-P02260/2020-2021/13467 cameenugoel08@yahoo.com Uttar Pradesh Allahabad

20 Mr. Ankit Agrawal IBBI/IPA-002/IP-N01070/2020-2021/13514 ankitagarwalcs@gmail.com Uttar Pradesh Allahabad

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

          of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Uttar Pradesh and State of Uttarakhand.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution

Professionals and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Annexure B - 3

Panel for July 1, 2021 to December 31, 2021 for Allahabad



S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

          of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Uttar Pradesh and State of Uttarakhand.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution

Professionals and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Annexure B - 3

Panel for July 1, 2021 to December 31, 2021 for Allahabad

21 Mr. Anil Singh Patwal IBBI/IPA-002/IP-NO1096/2020-2021/13516 fcmaasp@gmail.com Uttarakhand Allahabad

22 Mr. Saurabh Agarwal IBBI/IPA-001/IP-P02352/2021-2022/13563 agarwalsaurabh19@outlook.com Uttarakhand Allahabad

23 Mr. Mahendra Nath IBBI/IPA-001/IP-P02190/2021-2022/13569 mnathfca@gmail.com Uttar Pradesh Allahabad

24 Mr. Niraj Kumar IBBI/IPA-001/IP-P02368/2021-2022/13586 njhaandco@gmail.com Uttar Pradesh Allahabad

25 Mr. Ravinder Kumar Sharma IBBI/IPA-003/IP-N00331/2021-2022/13598 emailravinderksharma@gmail.com Uttar Pradesh Allahabad

26 Mr. Rajan Garg IBBI/IPA-001/IP-P02397/2021-2022/13624 fcarajangarg@gmail.com Uttar Pradesh Allahabad

27 Mr. Avneesh Srivastava IBBI/IPA-001/IP-P01845/2019-2020/12869 caavneesh11@gmail.com Uttar Pradesh Allahabad

28 Mr. Pawan K Goel IBBI/IPA-001/IP-P00203/2017-2018/10392 pawankgoel1@gmail.com Uttar Pradesh Allahabad

29 Mr. Nitesh Kumar Sinha IBBI/IPA-002/IP-N00280/2017-18/10838 info@csnitesh.com Uttar Pradesh Allahabad

30 Mr. Manish Agarwal IBBI/IPA-002/IP-N00223/2017-2018/10904 vrregisteredvaluer@gmail.com Uttar Pradesh Allahabad

31 Mr. Ankit Kumar Agarwal IBBI/IPA-001/IP-P01708/2019-2020/12634 ankit.agarwal@outcomess.com Uttar Pradesh Allahabad

32 Ms. Manisha Rawat IBBI/IPA-002/IP-N00233/2017-18/10684 manisharawatfcs@gmail.com Uttar Pradesh Allahabad

33 Mr. Sarvesh Kashyap IBBI/IPA-002/IP-N00127/2017-2018/10296 sarvesh_dam@yahoo.com Uttar Pradesh Allahabad

34 Mr. Ranjeet Kumar Verma IBBI/IPA-002/IP-N00301/2017-18/10859 ranjeet@ranjeetcs.com Uttar Pradesh Allahabad

35 Mr. Aditya Agrawal IBBI/IPA-001/IP-P00529/2017-2018/10954 caaditya65@gmail.com Uttar Pradesh Allahabad



S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

1 Mr. Srinivas Gudla Rao IBBI/IPA-001/IP-P02093/2020-2021/13333 gudlasrinivasrao@gmail.com Andhra Pradesh Amravati

2 Mr. Sunkara Venkateswara Rao IBBI/IPA-002/IP-N01007/2020-2021/13446 svraocs@gmail.com Andhra Pradesh Amravati

3 Mr. Siva Sai Hari Bhaskar Neti IBBI/IPA-001/IP-P02204/2020-2021/13468 nsshbhaskar@rediffmail.com Andhra Pradesh Amravati

4 Mr. V Murali IBBI/IPA-001/IP-P02403/2021-2022/13658 ca.venumurali@gmail.com Andhra Pradesh Amravati

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

          of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Andhra Pradesh.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution

Professionals and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Annexure B - 4

Panel for July 1, 2021 to December 31, 2021 for Amravati



S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

1 Mr. Lakkimsetty Trinadh IBBI/IPA-001/IP-P00911/2017-2018/11517 ltrinadh@yahoo.com Karnataka Bengaluru

2 Mr. Govind Sultania IBBI/IPA-002/IP-N00754/2019-2020/12559 csgovindsultania@gmail.com Karnataka Bengaluru

3 Mr. Rajesh Yanamandram IBBI/IPA-001/IP-P01991/2020-2021/13085 yrajesh.ca@gmail.com Karnataka Bengaluru

4 Mr. Rajneesh Sharma IBBI/IPA-002/IP-N01013/2020-2021/13249 rajneeshsharmacs@gmail.com Karnataka Bengaluru

5 Mr. Chandra Sekhar Kandukoori IBBI/IPA-002/IP-N00985/2020-2021/13309 cskcs1974@gmail.com Karnataka Bengaluru

6 Mr. Balasundaram D IBBI/IPA-003/IP-N00315/2020-2021/13347 balasundaram091@gmail.com Karnataka Bengaluru

7 Mr. Nagaraja Emmadi IBBI/IPA-001/IP-P02187/2020-2021/13409 nagarajaca2005@gmail.com Karnataka Bengaluru

8 Mr. Velaga Satya Surya Sri Krishna Prasad IBBI/IPA-001/IP-P02234/2020-2021/13410 vsskrishnaprasad@gmail.com Karnataka Bengaluru

9 Mr. Chandan Yakkar Shanbhogue IBBI/IPA-001/IP-P02251/2020-2021/13417 chandanshanbhogue@gmail.com Karnataka Bengaluru

10 Mr. T Narayana Swamy IBBI/IPA-002/IP-N01078/2020-2021/13427 tnswamyubi@gmail.com Karnataka Bengaluru

11 Mr. Narayana Kamma IBBI/IPA-002/IP-N01072/2020-2021/13429 kln6019@gmail.com Karnataka Bengaluru

12 Mr. Siva Kumar Vemprala IBBI/IPA-001/IP-P02264/2020-2021/13432 shivanaiduca@gmail.com Karnataka Bengaluru

13 Mr. G.S. Narasimha Prasad IBBI/IPA-003/IP-N00325/2020-2021/13459 gsnprasad@gmail.com Karnataka Bengaluru

14 Mr. Mugundan A Thirumalai IBBI/IPA-001/IP-P02312/2020-2021/13476 tamugundan@gmail.com Karnataka Bengaluru

15 Mr. Mahesh Durga IBBI/IPA-001/IP-P02244/2020-2021/13489 maheshdurga2000@gmail.com Karnataka Bengaluru

16 Mr. Gunishetty Geethaprasad IBBI/IPA-001/IP-P02266/2020-2021/13500 ggprasad.sbi@gmail.com Karnataka Bengaluru

17 Mr. Omprakash Joshi IBBI/IPA-001/IP-P02349/2021-2022/13547 omjoshi1912@gmail.com Karnataka Bengaluru

18 Mr. M N Kannan IBBI/IPA-001/IP-P02419/2021-2022/13639 mnkannan@yahoo.com Karnataka Bengaluru

19 Mr. Pramod S IBBI/IPA-001/IP-P02286/2021-2022/13674 pramod@capad.in Karnataka Bengaluru

20 Mr. Addanki Haresh IBBI/IPA-001/IP-P01064/2017-18/11757 addanki.haresh@gmail.com Karnataka Bengaluru

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

          of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Karnataka.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution

Professionals and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Annexure B - 5

Panel for July 1, 2021 to December 31, 2021 for Bengaluru



S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

          of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Karnataka.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution

Professionals and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Annexure B - 5

Panel for July 1, 2021 to December 31, 2021 for Bengaluru

21 Mr. Ravindranath Narayana Rao IBBI/IPA-001/IP-P00645/2017-2018/11099 ravishendige@gmail.com Karnataka Bengaluru



S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

1 Mr. Rajansh Thukral IBBI/IPA-002/IP-N00037/2016-17/10076 rajansha@hotmail.com U. T. of Chandigarh Chandigarh

2 Mr. Harsh Garg IBBI/IPA-001/IP-P00243/2017-18/10472 harsh.garg81@gmail.com U. T. of Chandigarh Chandigarh

3 Mr. Priya Bhushan Sharma IBBI/IPA-001/IP-P00351/2017-2018/10652 bhushansharma@hotmail.com U. T. of Chandigarh Chandigarh

4 Mr. Harish Malhotra IBBI/IPA-001/IP-P00728/2017-2018/11223 ca.harish@gmail.com Punjab Chandigarh

5 Mr. Satya Dev Kaushik IBBI/IPA-001/IP-P00804/2017-2018/11375 satyadevkaushik@hotmail.com Haryana Chandigarh

6 Mr. Sawinder Singh Chug IBBI/IPA-003/IP-N000133/2017-2018/11459 cma.sschug@gmail.com Punjab Chandigarh

7 Mr. Vipan Kumar Gupta IBBI/IPA-001/IP-P00935/2017-2018/11539 vipankg@yahoo.com Punjab Chandigarh

8 Mr. Raj Kumar Goel IBBI/IPA-001/IP-P01002/2017-2018/11649 rkgoel1978@gmail.com U. T. of Chandigarh Chandigarh

9 Mr. Arvind Kumar IBBI/IPA-001/ IP-P01120/2018-19/11865 caarvindchauhan@gmail.com Haryana Chandigarh

10 Mr. Tarsem Chand Garg IBBI/IPA-001/IP-P01410/2018-2019/12451 gargtarsem@gmail.com Haryana Chandigarh

11 Mr. Rajiv Kumar IBBI/IPA-001/IP-P01546/2018-2019/12455 rajivjindal72@gmail.com Punjab Chandigarh

12 Mr. Sanjive Mahajan IBBI/IPA-001/IP-P01741/2019-2020/12660 sanjivem@gmail.com Punjab Chandigarh

13 Mr. Anish Kumar Sanghi IBBI/IPA-001/IP-P01796/2019-2020/12786 anish.sanghi@gmail.com Haryana Chandigarh

14 Mr. Karun Nagpal IBBI/IPA-001/IP-P01910/2019-2020/12956 karun.nagpal@gmail.com Punjab Chandigarh

15 Mr. Ashok Malik IBBI/IPA-001/IP-P01913/2019-2020/12957 malikandmalikadvocates@gmail.com Punjab Chandigarh

16 Mr. Rajeev Mawkin IBBI/IPA-002/IP-N00961/2020-2021/13048 rajeevip2020@gmail.com Haryana Chandigarh

17 Mr. Harman Jit Singh IBBI/IPA-001/IP-P02034/2020-2021/13080 caharmanghai@gmail.com Punjab Chandigarh

18 Mr. Sandeep Kumar Chitkara IBBI/IPA-001/IP-P01976/2020-2021/13084 sandchit9@gmail.com Punjab Chandigarh

19 Mr. Jatin Mehra IBBI/IPA-001/IP-P02010/2020-2021/13103 jatinmehraassociates@gmail.com Punjab Chandigarh

20 Mr. Ashwani Kumar Singla IBBI/IPA-001/IP-P02035/2020-2021/13122 ashwaniksingla@gmail.com Haryana Chandigarh

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Himachal Pradesh, State of Punjab, State of Haryana,

Union Territory of Chandigarh, Union Territory of Jammu & Kashmir, and Union Territory of Ladakh.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution

Professionals and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Annexure B - 6

Panel for July 1, 2021 to December 31, 2021 for Chandigarh



S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Himachal Pradesh, State of Punjab, State of Haryana,

Union Territory of Chandigarh, Union Territory of Jammu & Kashmir, and Union Territory of Ladakh.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution

Professionals and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Annexure B - 6

Panel for July 1, 2021 to December 31, 2021 for Chandigarh

21 Mr. Vikas Aggarwal IBBI/IPA-001/IP-P02126/2020-2021/13313 ipvikas.aggarwal@gmail.com U. T. of Chandigarh Chandigarh

22 Mr. Amit Kumar Goyal IBBI/IPA-003/IP-N00317/2020-2021/13342 akgoyal47@yahoo.com Punjab Chandigarh

23 Mr. Rahul Nahata IBBI/IPA-001/IP-P02183/2020-2021/13369 carahulnahata@gmail.com Haryana Chandigarh

24 Mr. Vaibhav Garg IBBI/IPA-001/IP-P02207/2020-2021/13371 ip.vaibhavgarg@gmail.com U. T. of Chandigarh Chandigarh

25 Mr. Manish Marwah IBBI/IPA-001/IP-P01923/2020-2021/13379 ca@manishmarwah.com Haryana Chandigarh

26 Mr. Deepankur Sharma IBBI/IPA-001/IP-P02236/2020-2021/13419 deepankursharma@yahoo.com U. T. of Chandigarh Chandigarh

27 Ms. Surekha Thukral IBBI/IPA-002/IP-N01027/2020-2021/13473 advocatesurekha@hotmail.com U. T. of Chandigarh Chandigarh

28 Mr. Rohit Gupta IBBI/IPA-001/IP-P02186/2020-2021/13518 rohit.ca@gmail.com Punjab Chandigarh

29 Mr. Sanjeev Bhandari IBBI/IPA-001/IP-P02328/2021-2022/13528 ipcasanjeevbhandari.1@gmail.com Punjab Chandigarh

30 Mr. Sanjay Arora IBBI/IPA-001/IP-P02340/2021-2022/13538 sanjay@sanjayaroraassociates.com U. T. of Chandigarh Chandigarh

31 Mr. Harjinder Singh IBBI/IPA-001/IP-P02356/2021-2022/13543 corporatesar@gmail.com Haryana Chandigarh

32 Mr. Vaibhav Aggarwal IBBI/IPA-001/IP-P02306/2021-2022/13546 vaggarwalco@gmail.com Punjab Chandigarh

33 Mr. Rajan Sharma IBBI/IPA-001/IP-P02321/2021-2022/13548 rajansharma2020@yahoo.com Haryana Chandigarh

34 Mr. Mayank Jindal IBBI/IPA-001/IP-P02334/2021-2022/13556 jindal.mayank@gmail.com Punjab Chandigarh

35 Mr. Trilochan Singh Bansal IBBI/IPA-001/IP-P02359/2021-2022/13575 IP.TRILOCHAN@GMAIL.COM Punjab Chandigarh

36 Mr. Devinder Kumar Singla IBBI/IPA-001/IP-P02371/2021-2022/13585 singlaally@gmail.com U. T. of Chandigarh Chandigarh

37 Mr. Chandan Bhatia IBBI/IPA-001/IP-P02320/2021-2022/13614 chandanbhatia.ip@gmail.com Haryana Chandigarh

38 Mr. Munish Aggarwal IBBI/IPA-001/IP-P02416/2021-2022/13622 MUNISHAGG.SR@GMAIL.COM Haryana Chandigarh

39 Mr. Ravinder Kumar Sharma IBBI/IPA-001/IP-P02353/2021-2022/13667 raviks2001@yahoo.com U. T. of Chandigarh Chandigarh

40 Mr. Vipin Agarwal IBBI/IPA-001/IP-P02391/2021-2022/13680 vipin.agarwal.ggn@gmail.com Haryana Chandigarh



S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Himachal Pradesh, State of Punjab, State of Haryana,

Union Territory of Chandigarh, Union Territory of Jammu & Kashmir, and Union Territory of Ladakh.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution

Professionals and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Annexure B - 6

Panel for July 1, 2021 to December 31, 2021 for Chandigarh

41 Mr. Mahavir Singh IBBI/IPA-003/IP-N00348/2021-2022/13687 mahas61@rediffmail.com Haryana Chandigarh

42 Ms. Nisha Malpani IBBI/IPA-001/IP-P00058/2017-2018/10136 ip.nmalpani@gmail.com Haryana Chandigarh

43 Mr. Mast Ram IBBI/IPA-002/IP-N00211/2017-18/10664 mrchechi.ip@gmail.com U. T. of Chandigarh Chandigarh

44 Mr. Vipul Garg IBBI/IPA-001/IP-P00462/2017-2018/10805 vipul_ca@rediffmail.com Haryana Chandigarh

45 Mr. Rajnish Gupta IBBI/IPA-001/IP-P00701/2017-2018/11221 gra_rajnish@yahoo.com Punjab Chandigarh

46 Mr. Subhash Saini IBBI/IPA-002/IP-N00449/2017-2018/11241 subhsaini1@gmail.com U. T. of Chandigarh Chandigarh

47 Mr. Vinay Bansal IBBI/IPA-001/IP-P00989/2017-2018/11629 bansal_vinay@hotmail.com Haryana Chandigarh

48 Mr. Virenderjit Singh IBBI/IPA-003/IP-N00200/2018-2019/12313 ipvirkvjs@gmail.com Punjab Chandigarh

49 Mr. Yatin Sharma IBBI/IPA-001/IP-P02008/2020-2021/13112 sharmayatin@yahoo.com Haryana Chandigarh

50 Mr. Punit Handa IBBI/IPA-002/IP-N00298/2017-18/10857 cs@punithanda.com Haryana Chandigarh

51 Mr. Rakesh Ahuja IBBI/IPA-001/IP-P00618/2017-2018/11074 rakeshahujaip@gmail.com Haryana Chandigarh

52 Mr. Anil Arora IBBI/IPA-001/IP-P00729/2017-2018/11224 ca.anil@gmail.com Punjab Chandigarh

53 Mr. Anil Kumar IBBI/IPA-001/IP-P00144/2017-2018/10308 anil2566@gmail.com Haryana Chandigarh

54 Mr. Anup Sood IBBI/IPA-003/IP-N000114/2017-2018/11218 anupsood1954@gmail.com Punjab Chandigarh

55 Mr. Narender Kumar Sharma IBBI/IPA-002/IP-N00125/2017-2018/10294 nksharma.fcs@gmail.com Haryana Chandigarh

56 Mr. Krishan Vrind Jain IBBI/IPA-001/IP-P00284/2017-2018/10528 jainkv@gmail.com U. T. of Chandigarh Chandigarh



S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

1 Ms. S. Yasodha IBBI/IPA-001/IP-P01036/2017-2018/11709 yashodhaandco@yahoo.co.in Tamil Nadu Chennai

2 Mr. Ayyamplalayam Venkatesan Arun IBBI/IPA-001/IP-P01079/2017-18/11792 avarun77@gmail.com Tamil Nadu Chennai

3 Mr. G. Mukundan IBBI/IPA-001/IP-P01419/2018-2019/12162 g.mukundan1955@gmail.com Tamil Nadu Chennai

4 Mr. Narayanaswamy Nageswaran IBBI/IPA-001/IP-P-01491/2018 -2019/12284 swamynageswaran@gmail.com Tamil Nadu Chennai

5 Mr. Radhakrishnan Sureshkumar IBBI/IPA-001/IP-P01487/2018-2019/12295 carsuresh2009@gmail.com Tamil Nadu Chennai

6 Mr. P. Mohan Shankar IBBI/IPA-001/IP-P01508/2018-2019/12297 mohanshankarp1959@gmail.com Tamil Nadu Chennai

7 Ms. Balasubramanian Mekala IBBI/IPA-002/IP-N00675/2018-2019/12416 mekalasivamohan@gmail.com Tamil Nadu Chennai

8 Mr. R. Sankaran IBBI/IPA-001/IP-P01692/2019-2020/12608 sanumlegal@gmail.com Tamil Nadu Chennai

9 Ms. Santhanalakshmi IBBI/IPA-002/IP-N00831/2019-2020/12661 advocate.santhanalakshmi@gmail.com Tamil Nadu Chennai

10 Mr. Ananthachari Mahesh IBBI/IPA-001/IP-P01723/2019-2020/12673 maheshananth@yahoo.com Tamil Nadu Chennai

11 Mr. Narayanan Srinivasan IBBI/IPA-001/IP-P01735/2019-2020/12674 naarayansrinivas@gmail.com Tamil Nadu Chennai

12 Mr. Muthusamy S IBBI/IPA-001/IP-P01754/2019-2020/12698 subbiahms1952@gmail.com Tamil Nadu Chennai

13 Mr. Thilagar Murugesan IBBI/IPA-001/IP-P01659/2019-2020/12715 mthilagar@tacas.org Tamil Nadu Chennai

14 Mr. Kathiresan Nachimuthu IBBI/IPA-001/IP-P01733/2019-2020/12795 kathir.fca@outlook.com Tamil Nadu Chennai

15 Ms. Seetha Thelagar IBBI/IPA-002/IP-N00755/2019-2020/12805 tseetha2002@gmail.com Tamil Nadu Chennai

16 Mr. Vijaya Ragahvan Krishnan IBBI/IPA-001/IP-P01872/2019-2020/12961 vshsai@yahoo.com Tamil Nadu Chennai

17 Mr. S.Vaidyanathan IBBI/IPA-002/IP-N00934/2019-2020/12978 vaidyanathanuco@gmail.com Tamil Nadu Chennai

18 Mr. Poosaidurai S IBBI/IPA-001/IP-P01965/2019-2020/12995 poosaidurai@gmail.com Tamil Nadu Chennai

19 Mr. Viswanathan IBBI/IPA-003/IP-N00275/2020-2021/13069 viswanathan.irp@gmail.com Tamil Nadu Chennai

20 Ms. Asha Rathod IBBI/IPA-001/IP-P02017/2020-2021/13108 asharathod86@gmail.com Tamil Nadu Chennai

21 Mr. Varun Agarwal IBBI/IPA-001/IP-P02179/2020-2021/13340 augustvarun@gmail.com Tamil Nadu Chennai

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

          of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Tamil Nadu and Union Territory of Puducherry.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals

and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Annexure B - 7

Panel for July 1, 2021 to December 31, 2021 for Chennai



S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

          of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Tamil Nadu and Union Territory of Puducherry.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals

and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Annexure B - 7

Panel for July 1, 2021 to December 31, 2021 for Chennai

22 Mr. Manivannan .S IBBI/IPA-001/IP-P02209/2020-2021/13368 cbemanivannan@gmail.com Tamil Nadu Chennai

23 Mr. Tirumavalavan C K IBBI/IPA-001/IP-P02067/2020-2021/13400 rvacas48@gmail.com Tamil Nadu Chennai

24 Mr. Sankar Varadharajan IBBI/IPA-002/IP-N01057/2020-2021/13449 shankar1482@gmail.com Tamil Nadu Chennai

25 Mr. K.J.Vinod IBBI/IPA-003/IP-N00291/2020-2021/13451 kjvinod05@rediffmail.com Tamil Nadu Chennai

26 Mr. Sandeep Kothari IBBI/IPA-001/IP-P02301/2020-2021/13494 sandeepkotharis@gmail.com Tamil Nadu Chennai

27 Mr. Batchu Suryanarayana IBBI/IPA-001/IP-P02253/2020-2021/13519 cabsuree@gmail.com Tamil Nadu Chennai

28 Mr. Ganesan V IBBI/IPA-003/IP-N00330/2021-2022/13537 ganesanvenkataramaniyer@gmail.com Tamil Nadu Chennai

29 Mr. N Venkatesh IBBI/IPA-001/IP-P02315/2021-2022/13572 venkatesh@vsandassociates.in Tamil Nadu Chennai

30 Mr. R.Thamodharan IBBI/IPA-001/IP-P02292/2021-2022/13592 thamodharansubi@gmail.com Tamil Nadu Chennai

31 Mr. P R Rama Subramanian IBBI/IPA-001/IP-P02291/2021-2022/13618 arunrajaca@gmail.com Tamil Nadu Chennai

32 Ms. Uthukuli Venkata Rao Sujatha IBBI/IPA-001/IP-P01078/2017-18/11791 suja2122@gmail.com Tamil Nadu Chennai

33 Mr. Ramji M. IBBI/IPA-001/IP-P-01507/2018 -2019/12258 yahooramji@gmail.com Tamil Nadu Chennai

34 Mr. T. Sivagurunathan IBBI/IPA-001/IP-P01343/2019-2020/12524 ca.sivagurunathan@gmail.com Tamil Nadu Chennai

35 Mr. Arumugam Arumugam IBBI/IPA-003/IP-N00094/2017-2018/10936 arumuru2008@gmail.com Tamil Nadu Chennai

36 Ms. R. Lalitha IBBI/IPA-001/IP-P00779/2017-2018/11352 lalitharca@gmail.com Tamil Nadu Chennai

37 Mr. Ramachandran Balachandran IBBI/IPA-001/IP-P00907/2017-2018/11507 rbalaca@gmail.com Tamil Nadu Chennai

38 Mr. S. Kannan IBBI/IPA-001/IP-P00755/2017-2018/11287 charitarthkannan@gmail.com Tamil Nadu Chennai

39 Mr. Ebenezar Inbaraj IBBI/IPA-001/IP-P00754/2017-2018/11286 ebiadvocate@gmail.com Tamil Nadu Chennai



S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

1 Mr. Ardhendu Shekhar Raut IBBI/IPA-002/IP-N00024/2016-2017/10051 ardhendu.rout@gmail.com Odisha Cuttack

2 Mr. Gagan Bihari Bhuyan IBBI/IPA-002/IP-N00928/2020-2021/13029 gaganbhuyan29@gmail.com Odisha Cuttack

3 Mr. Prasanta Kumar Mallik IBBI/IPA-002/IP-N00937/2020-2021/13059 mallik_prasantakumar@yahoo.com Odisha Cuttack

4 Mr. Anshuman Thatoi IBBI/IPA-001/IP-P01848/2020-2021/13381 caanshumanthatoi@gmail.com Odisha Cuttack

5 Mr. Biswadev Dash IBBI/IPA-001/IP-P02307/2020-2021/13466 biswadev.dash@gmail.com Odisha Cuttack

6 Mr. Gunjan Poddar IBBI/IPA-001/IP-P02282/2020-2021/13471 gunjanpoddar@yahoo.com Chhattisgarh Cuttack

7 Ms. Payal Agarwal IBBI/IPA-001/IP-P02254/2021-2022/13571 agarwalpayal2008@gmail.com Odisha Cuttack

8 Mr. Suresh Kumar Parida IBBI/IPA-002/IP-N01074/2021-2022/13593 skparida59@rediffmail.com Odisha Cuttack

9 Mr. Suresh Kumaran IBBI/IPA-001/IP-P02372/2021-2022/13603 ca.kumaransuresh@gmail.com Chhattisgarh Cuttack

10 Mr. Soumyajeet Mishra IBBI/IPA-002/IP-N01121/2021-2022/13653 soumyajeet@mggs.in Odisha Cuttack

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

          of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Chhattisgarh and State of Odisha.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution

Professionals and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Annexure B - 8

Panel for July 1, 2021 to December 31, 2021 for Cuttack



S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

1 Mr. Purshotam Gaggar IBBI/IPA-001/IP-P00487/2017-18/10875 purshotamgaggar@hotmail.com Assam Guwahati

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Arunachal Pradesh, State of Assam, State of Manipur,

State of Mizoram, State of Meghalaya, State of Nagaland, State of Sikkim and State of Tripura.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution

Professionals and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Annexure B - 9

Panel for July 1, 2021 to December 31, 2021 for Guwahati



S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

1 Mr. Gopikrishna Byadigera IBBI/IPA-001/IP-P00206/2017-18/10406 bgopikrishna2000@gmail.com Telangana Hyderabad

2 Ms. Sandhya Tadla IBBI/IPA-002/IP-N00186/2017-2018/10503 sandhya@ezresolve.in Telangana Hyderabad

3 Mr. Cherukuri Venkata Ratnababu IBBI/IPA-002/IP-N00529/2017-2018/11633 cv.ratnababu@gmail.com Telangana Hyderabad

4 Mr. Bhattiprolu Pavan Kumar IBBI/IPA-002/IP-N00762/2018-2019/12371 bhattiprolupavan@gmail.com Telangana Hyderabad

5 Mr. P V Narayana Rao IBBI/IPA-001/IP-P01706/2019-2020/12633 rao_ca60@rediffmail.com Telangana Hyderabad

6 Mr. Bondalapati Srinivasarao IBBI/IPA-001/IP-P01643/2019-2020/12743 bsrfca@gmail.com Telangana Hyderabad

7 Mr. K Vatsa Kumar IBBI/IPA-002/IP-N00922/2019-2020/12980 kallatvatsakumar@gmail.com Telangana Hyderabad

8 Mr. Pesaladinne Madhusudan Reddy IBBI/IPA-002/IP-N00926/2019-2020/12982 pmreddy2000@gmail.com Telangana Hyderabad

9 Mr. Maruti Venkata Subba Rao Poluri IBBI/IPA-002/IP-N00924/2019-2020/13001 cssubbarao@gmail.com Telangana Hyderabad

10 Mr. Dendukuri Zitendra Rao IBBI/IPA-003/IP-N00219/2019-2020/13014 dzr.irp@gmail.com Telangana Hyderabad

11 Mr. Venkateswara Reddy Rachamallu IBBI/IPA-001/IP-P01951/2020-2021/13020 rvr@rvsr.co.in Telangana Hyderabad

12 Mr. Chinna Gurappa IBBI/IPA-003/IP-N00261/2020-2021/13035 c_gurappa@rediffmail.com Telangana Hyderabad

13 Mr. Kanchinadham Ravi Kumar IBBI/IPA-003/IP-N00252/2020-2021/13043 rk_kanchi@yahoo.com Telangana Hyderabad

14 Mr. Anubolu Kuladeep IBBI/IPA-002/IP-N00974/2020-2021/13055 anubolu@outlook.com Telangana Hyderabad

15 Mr. Kiran Kumar Manikwar IBBI/IPA-002/IP-N00967/2020-2021/13327 manikwar@gmail.com Telangana Hyderabad

16 Mr. Gopinath Surey IBBI/IPA-002/IP-N01017/2020-2021/13332 gopinath_surey@yahoo.com Telangana Hyderabad

17 Mr. Medi Yadaiah IBBI/IPA-002/IP-N01039/2020-2021/13334 yadmedi@gmail.com Telangana Hyderabad

18 Mr. K Goutham Subbaiah IBBI/IPA-001/IP-P01993/2020-2021/13353 gouthamsubbaiahk@gmail.com Telangana Hyderabad

19 Mr. Sreekakulam Vamsi Krishna IBBI/IPA-001/IP-P02167/2020-2021/13360 srevak11@gmail.com Telangana Hyderabad

20 Mr. Nagaraja Chary Peddapata IBBI/IPA-001/IP-P02184/2020-2021/13363 pbabugu@gmail.com Telangana Hyderabad

21 Mr. Golla Ramakantha Rao IBBI/IPA-003/IP-N00310/2020-2021/13364 gollarama@yahoo.com Telangana Hyderabad

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

          of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Telangana.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals

and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

Annexure B - 10

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Panel for July 1, 2021 to December 31, 2021 for Hyderabad



S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

          of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Telangana.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals

and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

Annexure B - 10

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Panel for July 1, 2021 to December 31, 2021 for Hyderabad

22 Mr. Sivaji Meruga IBBI/IPA-001/IP-P02181/2020-2021/13403 merugashivaji@gmail.com Telangana Hyderabad

23 Mr. Malireddy Ramana Reddy IBBI/IPA-003/IP-N00308/2020-2021/13452 ramanareddycsrp@gmail.com Telangana Hyderabad

24 Mr. Ramesh Atluri IBBI/IPA-002/IP-N01032/2020-2021/13455 atluriacs@gmail.com Telangana Hyderabad

25 Mr. Rajesh Jasti IBBI/IPA-001/IP-P02317/2020-2021/13469 jastirajeshca@gmail.com Telangana Hyderabad

26 Mr. Theegala Venkateswar Rao IBBI/IPA-001/IP-P02268/2020-2021/13484 teevpee@gmail.com Telangana Hyderabad

27 Mr. Suresh Sambu IBBI/IPA-001/IP-P02303/2020-2021/13493 suresh.sambu@gmail.com Telangana Hyderabad

28 Mr. A Gopala Krishna IBBI/IPA-001/IP-P02252/2021-2022/13555 a_gopalakrishna@yahoo.com Telangana Hyderabad

29 Mr. Krishna Sannidhi IBBI/IPA-002/IP-N01110/2021-2022/13560 krishnasannidhica@gmail.com Telangana Hyderabad

30 Mr. Narasimha Sarma Akella IBBI/IPA-002/IP-N01042/2021-2022/13597 ansarma@yahoo.co.in Telangana Hyderabad

31 Mr. Nutakki Amara Vidya Sagar IBBI/IPA-001/IP-P02347/2021-2022/13602 nav_sagar@rediffmail.com Telangana Hyderabad

32 Mr. Abhinav Akkinapalli IBBI/IPA-001/IP-P02404/2021-2022/13649 abhinav@aacaglobal.in Telangana Hyderabad

33 Mr. Krishna Mohan Gollamudi IBBI/IPA-003/IP-N000161/2018-2019/11952 krishnamohangollamudi@gmail.com Telangana Hyderabad

34 Mr. Koteswara Rao Karuchola IBBI/IPA-003/IP-N00039/2017-18/10301 kkraoirp@gmail.com Telangana Hyderabad

35 Mr. Narasimha Rao venkata Lakshmi Turlapati IBBI/IPA-002/IP-N00204/2017-18/10658 omnelawsolutions@gmail.com Telangana Hyderabad

36 Mr. Venkata Chalam Varanasi IBBI/IPA-002/IP-N00267/2017-18/10780 vaaranasivkchalam@gmail.com Telangana Hyderabad



S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

1 Mr. Vashistha Narayan Dubey IBBI/IPA-002/IP-N00252/2017-18/10766 vndube@rediffmail.com Madhya Pradesh Indore

2 Mr. Anil Agrawal IBBI/IPA-001/IP-P00531/2017-2018/10956 anilagrawalca1999@gmail.com Madhya Pradesh Indore

3 Mr. Ritesh Rathore IBBI/IPA-001/IP-P02246/2020-2021/13415 riteshrathore.irp@gmail.com Madhya Pradesh Indore

4 Mr. Gagan Jhavar IBBI/IPA-001/IP-P02382/2021-2022/13579 jhavar_co@yahoo.com Madhya Pradesh Indore

5 Mr. Hansraj Mutreja IBBI/IPA-002/IP-N00221/2017-18/10673 mutreja@sancharnet.in Madhya Pradesh Indore

6 Ms. Chhaya Gupta IBBI/IPA-002/IP-N00984/2020-2021/13133 guptachayacs@gmail.com Madhya Pradesh Indore

7 Mr. Ashutosh Gokhale IBBI/IPA-001/IP-P00613/2017-2018/11072 gokhale206@gmail.com Madhya Pradesh Indore

Panel for July 1, 2021 to December 31, 2021 for Indore
          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

          of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Madhya Pradesh.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution

Professionals and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Annexure B - 11



S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

1 Mr. Vijay Gupta IBBI/IPA-001/IP-P01719/2019-2020/12636 guptavijayincometax@gmail.com Rajasthan Jaipur

2 Mr. Rajendra Singh Sunda IBBI/IPA-002/IP-N00951/2019-2020/12989 rssunda@gmail.com Rajasthan Jaipur

3 Mr. Jai Prakash Rawat IBBI/IPA-001/IP-P01969/2020-2021/13039 ipjprawat@gmail.com Rajasthan Jaipur

4 Mr. Umang Jain IBBI/IPA-001/IP-P01959/2020-2021/13105 caumangjain@gmail.com Rajasthan Jaipur

5 Mr. Ajay Kumar Atolia IBBI/IPA-001/IP-P01988/2020-2021/13127 ajay@srgoyal.com Rajasthan Jaipur

6 Mr. Shyam Sundar Maheshwari IBBI/IPA-001/IP-P02115/2020-2021/13321 mhswr.shyam@gmail.com Rajasthan Jaipur

7 Mr. Mahendra Kumar Modi IBBI/IPA-001/IP-P02175/2020-2021/13338 gm.partners@yahoo.com Rajasthan Jaipur

8 Mr. Gaurav Parashar IBBI/IPA-001/IP-P02217/2020-2021/13424 caipgaurav@gmail.com Rajasthan Jaipur

9 Ms. Priyanka Chouhan IBBI/IPA-001/IP-P02348/2020-2021/13447 pc18lawyer@gmail.com Rajasthan Jaipur

10 Mr. Vijay Singh Chaplot IBBI/IPA-003/IP-N00328/2020-2021/13461 ipcavijaychaplot@gmail.com Rajasthan Jaipur

11 Mr. Mukesh Soni IBBI/IPA-001/IP-P02189/2020-2021/13505 rpsonim@gmail.com Rajasthan Jaipur

12 Mr. Pradeep Kumar IBBI/IPA-001/IP-P02362/2020-2021/13520 chaudharyprdp@gmail.com Rajasthan Jaipur

13 Ms. Aparna Bhardwaj IBBI/IPA-001/IP-P02311/2021-2022/13568 ca.aparnabhardwaj1@gmail.com Rajasthan Jaipur

14 Ms. Divya Somani IBBI/IPA-001/IP-P02407/2021-2022/13670 cacsdivyasomani@gmail.com Rajasthan Jaipur

15 Ms. Garima Diggiwal IBBI/IPA-001/IP-P02018/2020-2021/13158 garima286@gmail.com Rajasthan Jaipur

16 Ms. Neelam Modi IBBI/IPA-001/IP-P01700/2019-2020/12632 neelammodi1@gmail.com Rajasthan Jaipur

17 Mr. Brij Kishore Sharma IBBI/IPA-002/IP-N00036/2016-17/10075 bksharma162@gmail.com Rajasthan Jaipur

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

          of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Rajasthan.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution

Professionals and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Annexure B - 12

Panel for July 1, 2021 to December 31, 2021 for Jaipur



S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

1 Mr. Francis Mathew IBBI/IPA-001/IP-P00995/2017-2018/11642 fmathewca@gmail.com Kerala Kochi

2 Mr. Padmakumar.K.C. IBBI/IPA-001/IP-P01021/2017-2018/11671 padmakumarkc@gmail.com Kerala Kochi

3 Mr. Stephan K J IBBI/IPA-001/IP-P01906/2019-2020/12937 stephankj@ymail.com Kerala Kochi

4 Mr. Reuben George Joseph IBBI/IPA-001/IP-P02134/2020-2021/13326 reuben.joseph@gja.co.in Kerala Kochi

5 Mr. Mohammed Davood Cmk IBBI/IPA-001/IP-P02357/2020-2021/13499 cadavoodip@gmail.com Kerala Kochi

6 Mr. Rajmohan R IBBI/IPA-001/IP-P02331/2020-2021/13517 rajmohanip@gmail.com Kerala Kochi

7 Mr. Lukose Joseph IBBI/IPA-001/IP-P02224/2021-2022/13591 lukoseja@yahoo.co.in Kerala Kochi

8 Mr. P T Joy IBBI/IPA-001/IP-P02239/2021-2022/13601 joyptca@yahoo.co.in Kerala Kochi

9 Ms. Celine P Thomas IBBI/IPA-001/IP-P02358/2021-2022/13612 celinerejy@gmail.com Kerala Kochi

10 Mr. Jossy Steephen Kattur IBBI/IPA-002/IP-N01056/2021-2022/13627 jossysk@gmail.com Kerala Kochi

11 Mr. C J Davis IBBI/IPA-003/IP-N00343/2021-2022/13660 davistheip@gmail.com Kerala Kochi

12 Mr. Krishna Raj M IBBI/IPA-001/IP-P02388/2021-2022/13668 krishnarajm2018@gmail.com Kerala Kochi

13 Mr. George Varkey IBBI/IPA-001/IP-P00433/2017-18/10756 geovaktm@gmail.com Kerala Kochi

14 Mr. Kizhakkekara Kuriakose Jose IBBI/IPA-001/IP-P00445/2017-18/10788 kkjoseca@gmail.com Kerala Kochi

15 Mr. Raju Palanilkunnathil Kesavan IBBI/IPA-001/IP-P00801/2017-2018/11356 rajupkin@gmail.com Kerala Kochi

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

          of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Kerala and Union Territory of Lakshadweep.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution

Professionals and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Annexure B - 13

Panel for July 1, 2021 to December 31, 2021 for Kochi



S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

1 Mr. Partha Kamal Sen IBBI/IPA-002/IP-N00022/2016-17/10049 partha_kamal@yahoo.com West Bengal Kolkata

2 Mr. Krishna Kumar Chhaparia IBBI/IPA-001/IP-P00400/2017-18/10718 kkchhaparia@hotmail.com West Bengal Kolkata

3 Mr. Jitendra Patnaik IBBI/IPA-002/IP-N00277/2017-18/10835 jpatnaikassociates@gmail.com West Bengal Kolkata

4 Mr. Sudipta Ghosh IBBI/IPA-001/IP-P00484/2017-18/10872 sudipta_ghosh08@yahoo.com West Bengal Kolkata

5 Mr. Rajesh keshri IBBI/IPA-001/IP-P00490/2017-18/10878 keshri.co@gmail.com West Bengal Kolkata

6 Mr. Naresh Agarwal IBBI/IPA-001/IP-P01155/2018-2019/12168 ca.nareshagarwal@gmail.com West Bengal Kolkata

7 Mr. Suresh Kumar Bokaria IBBI/IPA-001/IP-P01625/2019-2020/12573 ipsurresh@gmail.com West Bengal Kolkata

8 Mr. Sanjay Khandelwal IBBI/IPA-001/IP-P01714/2019-2020/12754 sanjay.pfs@gmail.com West Bengal Kolkata

9 Mr. Sanjay Kumar Poddar IBBI/IPA-001/IP-P01802/2019-2020/12759 poddar.sanjay@gmail.com West Bengal Kolkata

10 Mr. Umesh Poddar IBBI/IPA-001/IP-P01912/2019-2020/12962 capoddarumesh@gmail.com West Bengal Kolkata

11 Mr. Krishna Kumar Chamaria IBBI/IPA-001/IP-P01834/2020-2021/13114 chamaria_kk@yahoo.co.in West Bengal Kolkata

12 Ms. Meera Prasad IBBI/IPA-003/IP-N00278/2020-2021/13136 pdmeera@gmail.com Jharkhand Kolkata

13 Mr. Aditya Vikram Varma IBBI/IPA-001/IP-P02031/2020-2021/13212 adityavikramvarma@yahoo.co.in West Bengal Kolkata

14 Mr. Madhusudan Kumar Poddar IBBI/IPA-001/IP-P02173/2020-2021/13344 madhusudan.ca.85@gmail.com West Bengal Kolkata

15 Mr. Nirmal Kumar Agarwal IBBI/IPA-001/IP-P02112/2020-2021/13380 nirmalagarwal123@rediffmail.com West Bengal Kolkata

16 Mr. Arun Poddar IBBI/IPA-001/IP-P02237/2020-2021/13387 ca.arunpoddar@gmail.com West Bengal Kolkata

17 Mr. Nitin Daga IBBI/IPA-001/IP-P02213/2020-2021/13405 daga.nitin.cs@gmail.com West Bengal Kolkata

18 Mr. Netai Basak IBBI/IPA-003/IP-N00327/2020-2021/13421 nbasak2002@yahoo.co.in West Bengal Kolkata

19 Ms. Neha Chhawchharia IBBI/IPA-001/IP-P01922/2020-2021/13436 canehachhawchharia@gmail.com West Bengal Kolkata

20 Mr. Manoj Prasad Shaw IBBI/IPA-002/IP-N01047/2020-2021/13454 shawmanoj2003@gmail.com West Bengal Kolkata

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Bihar, State of Jharkhand, State of West Bengal, and

Union Territory of Andaman and Nicobar Islands.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution

Professionals and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Annexure B - 14

Panel for July 1, 2021 to December 31, 2021 for Kolkata



S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Bihar, State of Jharkhand, State of West Bengal, and

Union Territory of Andaman and Nicobar Islands.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution

Professionals and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Annexure B - 14

Panel for July 1, 2021 to December 31, 2021 for Kolkata

21 Mr. Manoj Saraf IBBI/IPA-001/IP-P02245/2020-2021/13491 msa_p@hotmail.com West Bengal Kolkata

22 Mr. Ajay Kumar Agrawal IBBI/IPA-001/IP-P02339/2021-2022/13540 ajaykumaragrawal47@gmail.com West Bengal Kolkata

23 Mr. Ritesh Agarwal IBBI/IPA-001/IP-P02296/2021-2022/13557 ritesagarwal@gmail.com West Bengal Kolkata

24 Mr. Rakesh Kumar Jain IBBI/IPA-001/IP-P02275/2021-2022/13562 rkjainsethi1974@gmail.com West Bengal Kolkata

25 Mr. Abhit Kumar Singh IBBI/IPA-001/IP-P02380/2021-2022/13564 abhit1981@hotmail.com West Bengal Kolkata

26 Mr. Abhishek Agrawal IBBI/IPA-001/IP-P02272/2021-2022/13584 ca.abhishekagrawal@gmail.com Bihar Kolkata

27 Mr. Amarnath Chowdhury IBBI/IPA-002/IP-N01044/2021-2022/13587 chowdhuryamarnath@gmail.com West Bengal Kolkata

28 Mr. Arun Kumar Sharma IBBI/IPA-001/IP-P02374/2021-2022/13616 akshar123.as@gmail.com West Bengal Kolkata

29 Mr. Sanjay Mehta IBBI/IPA-001/IP-P02421/2021-2022/13647 mehta_sanjay2001@yahoo.co.in West Bengal Kolkata

30 Ms. Purvee Anoop Mehrotra IBBI/IPA-001/IP-P02389/2021-2022/13659 purvimehrotra.78@gmail.com West Bengal Kolkata

31 Mr. Chhedi Rajbhar IBBI/IPA-001/IP-P00129/2017-18/10271 crajbharco.ca@gmail.com West Bengal Kolkata

32 Mr. Arun Kumar Khandelia IBBI/IPA-002/IP-N00514/2017-2018/11592 arun@cskarun.com West Bengal Kolkata

33 Mr. Raj Singhania IBBI/IPA-001/IP-P00188/2017-18/10367 rajsinghania_ca@yahoo.co.in West Bengal Kolkata

34 Mr. Sandip Kumar Kejriwal IBBI/IPA-002/IP-N00236/2017-18/10687 sandipkej2@gmail.com West Bengal Kolkata

35 Mr. Rajiv Kumar Agarwal IBBI/IPA-001/IP-P00552/2017-2018/10982 rajiv@kvrassociates.in West Bengal Kolkata

36 Mr. Daulat Ram Jain IBBI/IPA-001/IP-P00945/2017-2018/11565 daulatjain@rediffmail.com West Bengal Kolkata

37 Mr. Santosh Choraria IBBI/IPA-001/IP-P00549/2017-2018/10979 ca.schoraria@gmail.com West Bengal Kolkata

38 Mr. Kannan Tiruvengadam IBBI/IPA-001/IP-P00253/2017-18/10482 calkannan@gmail.com West Bengal Kolkata

39 Mr. Soumendra Podder IBBI/IPA-001/IP-P00446/2017-18/10789 soumenpodder@hotmail.com West Bengal Kolkata

40 Mr. Rakesh Kumar Agarwal IBBI/IPA-001/IP-P00443/2017-18/10786 rakesh202@hotmail.com West Bengal Kolkata



S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Bihar, State of Jharkhand, State of West Bengal, and

Union Territory of Andaman and Nicobar Islands.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution

Professionals and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Annexure B - 14

Panel for July 1, 2021 to December 31, 2021 for Kolkata

41 Mr. Shyamal Kumar Bhattacharjee IBBI/IPA-003/IP-N00092/2017-18/10892 skbhattacharjee90@gmail.com West Bengal Kolkata



S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

1 Mr. Satish Kumar Gupta IBBI/IPA-001/IP-P00023/2016-17/10056 satishg19@outlook.com Maharashtra Mumbai

2 Mr. Debi Prasanna Sarangi IBBI/IPA-002/IP-N00158/2017-2018/10405 debi.sarangi@judilegalcombine.com Maharashtra Mumbai

3 Mr. Sachin Shrinivas Bhattad IBBI/IPA-001/IP-P00680/2017-2018/11159 sachinbhattadca@gmail.com Maharashtra Mumbai

4 Mr. Srinivasan Manoharan IBBI/IPA-002/IP-N00402/2017-2018/11279 kvsmano@gmail.com Maharashtra Mumbai

5 Mr. Swapnil Mukund Agrawal IBBI/IPA-001/IP-P00845/2017-2018/11429 swapnilmagrawal@gmail.com Maharashtra Mumbai

6 Mr. Jitendrakumar Budhalal Shah IBBI/IPA-001/IP-P01034/2017-2018/11688 jeetu_ca@rediffmail.com Maharashtra Mumbai

7 Ms. Mita Pushpal Sanghavi IBBI/IPA-002/IP-N00662/2018 -2019/12215 mita.sanghavi@yahoo.in Maharashtra Mumbai

8 Mr. Rajesh Ramesh Kamath IBBI/IPA-001/IP-P01606/2019-2020/12481 iprrkamath@gmail.com Maharashtra Mumbai

9 Mr. Kiran Manohar Rege IBBI/IPA-001/IP-P01611/2019-2020/12501 kmrege@outlook.com Maharashtra Mumbai

10 Mr. Sandip Radheshamji Mundada IBBI/IPA-001/IP-P01675/2019-2020/12672 sandiprmundada@gmail.com Maharashtra Mumbai

11 Mr. Hemendra Paliwal IBBI/IPA-001/IP-P01830/2019-2020/12788 paliwal.hemendra@gmail.com Maharashtra Mumbai

12 Mr. Kamal Rajkumar Sharma IBBI/IPA-001/IP-P01850/2019-2020/12870 kamal.sharma@ajallp.com Maharashtra Mumbai

13 Mr. Chandrasekhar Viswanathan IBBI/IPA-002/IP-N00933/2019-2020/12992 aruveni@ymail.com Maharashtra Mumbai

14 Mr. Sudhir Manikrao Laad IBBI/IPA-002/IP-N00956/2019-2020/12994 cslaad@gmail.com Maharashtra Mumbai

15 Ms. Mona Laxmichand Vora IBBI/IPA-002/IP-N00938/2019-2020/12997 advmonavora@gmail.com Maharashtra Mumbai

16 Mr. Alok Kumar Murarka IBBI/IPA-001/IP-P01934/2019-2020/13006 murarkalok@gmail.com Maharashtra Mumbai

17 Mr. Prakash Shenoy IBBI/IPA-002/IP-N00946/2019-2020/13010 shenoyprakash@gmail.com Maharashtra Mumbai

18 Mr. Purushottam Ramesh Narayanpethkar IBBI/IPA-001/IP-P01412/2020-2021/13031 pnarayanpethkar@yahoo.co.in Maharashtra Mumbai

19 Mr. Hemant Kumar Shah IBBI/IPA-001/IP-P01936/2020-2021/13037 shahkhemant@yahoo.com Maharashtra Mumbai

20 Mr. Madan Bajarang Lal Vaishnawa IBBI/IPA-001/IP-P02011/2020-2021/13052 madan.vaishnawa@icai.org Maharashtra Mumbai

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

          of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Goa and State of Maharashtra.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution

Professionals and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Annexure B - 15

Panel for July 1, 2021 to December 31, 2021 for Mumbai



S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

          of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Goa and State of Maharashtra.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution

Professionals and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Annexure B - 15

Panel for July 1, 2021 to December 31, 2021 for Mumbai

21 Mr. Balaji Prithviraj Singh IBBI/IPA-001/IP-P02020/2020-2021/13113 bpsinghandco@gmail.com Maharashtra Mumbai

22 Mr. Ravindra Omprakash Gupta IBBI/IPA-002/IP-N01035/2020-2021/13349 rgcs02@yahoo.co.in Maharashtra Mumbai

23 Mr. S.Murali IBBI/IPA-001/IP-P02180/2020-2021/13374 murali.ca2020@gmail.com Maharashtra Mumbai

24 Mr. Shrenik Uday Nagaonkar IBBI/IPA-002/IP-N01033/2020-2021/13376 shrenik.nagaonkar@gmail.com Maharashtra Mumbai

25 Mr. Ashutosh Baliarsing IBBI/IPA-003/IP-N00284/2020-2021/13394 ashutoshsb@gmail.com Maharashtra Mumbai

26 Ms. Rashmi Pushpak Gangwal IBBI/IPA-002/IP-N01058/2020-2021/13401 iprashmigangwal@gmail.com Maharashtra Mumbai

27 Mr. Arun Ramchandra Gaikwad IBBI/IPA-002/IP-N01065/2020-2021/13426 arungaikwad.ip2020@gmail.com Maharashtra Mumbai

28 Mr. Austine James Sequeira IBBI/IPA-001/IP-P02194/2020-2021/13439 austinesequeira@gmail.com Maharashtra Mumbai

29 Mr. Ravindra Kumar Singh IBBI/IPA-002/IP-N01063/2020-2021/13470 singh.ravindra0409@gmail.com Maharashtra Mumbai

30 Mr. Nitin Om Kothari IBBI/IPA-001/IP-P02310/2020-2021/13477 cakotharico@gmail.com Maharashtra Mumbai

31 Mr. Prabhat Jain IBBI/IPA-001/IP-P02233/2020-2021/13480 ip.caprabhatjain@gmail.com Maharashtra Mumbai

32 Mr. Anil Kashi Drolia IBBI/IPA-001/IP-P02327/2020-2021/13482 droliaanil@gmail.com Maharashtra Mumbai

33 Mr. Suyash Rajendra Chhajed IBBI/IPA-001/IP-P02271/2020-2021/13490 suyashchhajed@gmail.com Maharashtra Mumbai

34 Mr. Hemantkumar Shyamsundar Bahedia IBBI/IPA-001/IP-P02150/2020-2021/13496 h.s.bahedia@gmail.com Maharashtra Mumbai

35 Mr. Mahesh Ramgopal Poddar IBBI/IPA-001/IP-P02287/2020-2021/13504 ca.poddar@gmail.com Maharashtra Mumbai

36 Mr. Dhirendra Singh IBBI/IPA-001/IP-P02335/2020-2021/13508 dsinghca@gmail.com Maharashtra Mumbai

37 Mr. Sanjay Ramdas Mahajan IBBI/IPA-001/IP-P02122/2021-2022/13523 sanjayrmahajan@hotmail.com Maharashtra Mumbai

38 Mr. Tushar Ashar IBBI/IPA-001/IP-P02322/2021-2022/13527 tushar.ashar@icai.org Maharashtra Mumbai

39 Mr. Nitin Agrawal IBBI/IPA-001/IP-P02345/2021-2022/13531 nitinagrawal206@gmail.com Maharashtra Mumbai

40 Ms. Sonu Gupta IBBI/IPA-001/IP-P02261/2021-2022/13534 rpsonugupta77@gmail.com Maharashtra Mumbai



S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

          of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Goa and State of Maharashtra.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution

Professionals and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Annexure B - 15

Panel for July 1, 2021 to December 31, 2021 for Mumbai

41 Mr. Swapnil Suresh Patni IBBI/IPA-001/IP-P02193/2021-2022/13539 swapnil29patni@gmail.com Maharashtra Mumbai

42 Mr. Sanjay Vasant Samudra IBBI/IPA-001/IP-P02325/2021-2022/13607 samudrasvs@gmail.com Maharashtra Mumbai

43 Ms. Dipti Amit Thite IBBI/IPA-002/IP-N01087/2021-2022/13629 dipti@csdiptithite.com Maharashtra Mumbai

44 Mr. Shyamsunder Purshottamlal Dhanuka IBBI/IPA-002/IP-N01104/2021-2022/13641 sdhanuka@yahoo.com Maharashtra Mumbai

45 Mr. Vasudev Ganesh Nayak Udupi IBBI/IPA-001/IP-P00019/2016-17/10043 uvnayak2004@yahoo.co.in Maharashtra Mumbai

46 Mr. Manish Shah IBBI/IPA-001/IP-P00094/2017-18/10194 mdshah0211@gmail.com Maharashtra Mumbai

47 Mr. Javadsha Kumarpal Vasa IBBI/IPA-001/IP-P00296/2017-18/10540 jkvasaco@gmail.com Maharashtra Mumbai

48 Mr. Jagdish Ratanlal Ahuja IBBI/IPA-002/IP-N00401/2017-2018/11175 pcsjrahuja@gmail.com Maharashtra Mumbai

49 Mr. Rakesh Kumar Tulsyan IBBI/IPA-001/IP-P01144/2018-2019/11970 tulsyanrk@gmail.com Maharashtra Mumbai

50 Mr. Ashish Vyas IBBI/IPA-001/IP-P-01520/2018 -2019/12267 ashishvyas2006@gmail.com Maharashtra Mumbai

51 Ms. Mrudula Cletus Brodie IBBI/IPA-001/IP-P01702/2019-2020/12681 camrudulkejdiwal@gmail.com Maharashtra Mumbai

52 Ms. Kala Agarwal IBBI/IPA-002/IP-N00841/2019-2020/12734 agarwalkala@gmail.com Maharashtra Mumbai

53 Mr. Pramod Kumar Dokania IBBI/IPA-001/IP-P01994/2020-2021/13062 ippramod.dokania@gmail.com Maharashtra Mumbai

54 Mr. Rakesh Kumar Relan IBBI/IPA-001/IP-P02009/2020-2021/13119 rakeshkrelan@gmail.com Maharashtra Mumbai

55 Mr. Pramod Dattaram Rasam IBBI/IPA-001/IP-P00722/2017-2018/11259 pdrasam@gmail.com Maharashtra Mumbai

56 Mr. Balaji Shrirang Sagar IBBI/IPA-001/IP-P01555/2018-2019/12441 balajisagar381973@gmail.com Maharashtra Mumbai

57 Mr. Anshul Pathania IBBI/IPA-001/IP-P01529/2019-2020/12461 anshul.pathania@gmail.com Maharashtra Mumbai

58 Mr. Suresh Chandra Jena IBBI/IPA-001/IP-P01540/2019-2020/12473 suresh.jena58@gmail.com Maharashtra Mumbai

59 Mr. Ashok Kumar Golechha IBBI/IPA-002/IP-N00932/2019-2020/12973 akgolecha9@gmail.com Maharashtra Mumbai

60 Mr. Hemant J Mehta IBBI/IPA-001/IP-P00027/2016-17/10060 hemant@apmh.in Maharashtra Mumbai



S. No. Name of Insolvency Professional (IP)  Registration Number of IP  Registered E-mail ID of IP  State Zone

          Panel of IPs for appointment as:

               • Interim Resolution Professional (IRP) in a corporate insolvency resolution process under section 16(4), 

               • Liquidator in a liquidation process under section 34(6), 

               • Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

               • Bankruptcy Trustee (BT) in a bankruptcy process under section 125(4), 146(3) or 147(3) 

          of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority located in the State of Goa and State of Maharashtra.

(This Panel has been prepared in accordance with the 'Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution

Professionals and Bankruptcy Trustees (Recommendation) Guidelines, 2021'.)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

Annexure B - 15

Panel for July 1, 2021 to December 31, 2021 for Mumbai

61 Mr. Arun Kishanlal Bagaria IBBI/IPA-002/IP-N00278/2017-18/10836 arun@bagariaco.com Maharashtra Mumbai

62 Mr. Devang Sampat IBBI/IPA-001/IP-P00224/2017-18/10423 dpsampat@sampatassociates.in Maharashtra Mumbai

63 Ms. Poonam Basak IBBI/IPA-001/IP-P01234/2018-2019/11957 poonamb.irp@gmail.com Maharashtra Mumbai

64 Mr. Rajendra M. Ganatra IBBI/IPA-003/IP-N00049/2017-18/10363 rmganatra@hotmail.com Maharashtra Mumbai

65 Mr. Charudutt Pandhrinath Marathe IBBI/IPA-001/IP-P00350/2017-2018/10651 charuduttm@yahoo.co.in Maharashtra Mumbai

66 Mr. Anurag Kumar Sinha IBBI/IPA-001/IP-P00427/2017-18/10750 aksinhaip3@gmail.com Maharashtra Mumbai

67 Ms. Sudha Pravin Navandar IBBI/IPA-001/IP-P00451/2017-2018/10794 sudha@prnco.in Maharashtra Mumbai

68 Mr. Bhaskar Gopal Shetty IBBI/IPA-001/IP-P01285/2018-2019/12003 cabgshetty@gmail.com Maharashtra Mumbai

69 Mr. Divyesh Desai IBBI/IPA-001/IP-P00169/2017-2018/10338 divyeshdesai@singhico.com Maharashtra Mumbai

70 Mr. Rajkumar Mahto IBBI/IPA-002/IP-N00723/2018-2019/12209 mahrajkumar@gmail.com Maharashtra Mumbai

71 Mr. Vikas Prakash Gupta IBBI/IPA-001/IP-P00501/2017-18/10889 vikas.gupta@bngca.com Maharashtra Mumbai

72 Mr. Vimal Kumar Agrawal IBBI/IPA-001/IP-P00741/2017-2018/11247 vimal@vpagrawal.in Maharashtra Mumbai


